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RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 106 COF 2001@@
[6600000066060000066000000600:

Federal Bank Limted Appel lant  (s)
VERSUS

Sagar Thomas & O's. Respondent (s)
( Wth office report )

Date : 01/05/2003 Thi s/ These matter(s) was/were called
on for hearing today.

CORAM :

HON BLE MR JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTICE D.M DHARMADHI KARI

For Appellant (s) Ani| B. Divan, Sr.Adv.
Raj an Nar ai n, Adv.
Puj a Shar ma, Adv.

Vandana Chug, Adv.

s §FSS

For Respondent (s) R Sat hi sh, Adv.

Upon hearing counsel the Court nade the foll ow ng

ORDER
........ O O S
SP2
Adj ourned to 15.07.2003.
SP1

(Neena Ver ) (S. Ml kani)
Court Master Assi stant Registrar



